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MR. SPEAKER: 1 have got my
arguments on that. 1 have to decide

it.

SHRi A. K. ROY (Dhanbad): Mr.
Speaker, Sir....**

MR. SPEAKER: The hon Member
may take his seat. I will decide it.
I have got it. It is my prerogative,
I decide it. It is under my considera-
tion and you ran see me in my
‘Chamber. Now, Mr. hivkumar
Singh.

12.10 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTNCE

SOIL EROSION PROBLEM IN TdE
COUNTRY

SHR] SHIV KUMAR SINGH
THAKUR  (Khandwa): 71 cal] the
attention of the Minister of Agricul-
ture to the following matter of urgent
public importancs and I request that
he may make a statement thereon:

“The soil eroston problem in the
countyry.”

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH
RAO): The Government is conscious
of the problem of soil erosion caused
through over-exploitation of natural
vegetation and land  resources and
have taken appropriate  steps to
combat the problem.

The high rate of population growth
—both human and livestock-——has re-
sulted in indiscriminate expioitation
of natural resources, namely, soil,
water and  vegetation to meet the
ever-increasing demand for food, fod-
der and fuel. This has upset the deli-
cate ecological balance and led to
severe soii erosion problem.

According to the report of the Na-
tional Commission on Agriculture, out
of a total geographical area of 328
miliion hectares, it is estimated that
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**Not recorded.
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about 150 million hectares are affected
by serious water and wind erosion. In
addition, an estimated area of 9 60 mil-
lion hectares is subject to erosion due
to shifting cultivation (3 million hac.)
and erosion of culturable wastelands
(6.60 million ha.). Soil erosion in the
country can be breadly classifled into
erosion by water and erosion by wind.

Erosion by water; —Erosion by wa-
ter constitutes the most serious me-
nace to the land resources of the coun-~
try not only because it affects the soil
directly but also because it leads to
siltation of multi-purpose reservoirs
and tanks, occurrence of floods and
loss to the sea of a great deal of sweet
water, It has been estimated that the
total annual loss of soil nutrients
which takes place in this manner ijs
equivalent to 8.4 mullion tonnes of
NPK. The premature siltation of tanks
and multi-purpose  reservoirs is a
particularly alarming consequence of
water erosion. Observations have
shown that the average rate of sedi-
mentation in the reservoirs is many
times higher than the rate which
was assumed at the time they were
designed and built, Thig reduces the
effective life-span of the reservoirs.

In the hills and foot-hill regions,
the problem of landslides, lapd-slips
and torrents is predominant, Whereas
in the plains—particularly in the
States of Uttar Pradesh, Madhya Pra-
desh, Rajasthan and Gujarat and to
a lesser extent in Bihar, Orissa and
West Bengal—guilty and ravine ero-
sion has assumed serious proportions
threatening the fertile cultivable
lands. In addition, the traditional
practice of shifting cuitivation (Jhum
or Podu) by tribal population hag led
to depletion of forest resources and
consequent soll  degradation in the
North-Eastern  region and the hiily
regions of Orissa and Andhra Pra-
desh
-

Soil erosion and  consequent silt
load rewults in drinage congestion
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and rising of river-beds and shifting
of river coursegs which aggravates
the flood hazards. Floods affect about
80 akh hectares of land and cause
an annual loss of the order of about
Rs, 250 crores to the country by way
of damage to crops, houses and
other property.,

Erosion by wind: —Wind erosion is
predominent in the States of Haryvana,
Rajasthan, Gujarat and the coastal
areas, It is estimated that an area
of about 32 million hectares (includ-
ing about 7 million hectares under
sand-dunes) is affected by wind ero-
sion.

The urgeny of providing appropri-
ate conservation treatments to affect-
ed areas, including the drainage sys-
tem, has engaged the aitention of
the Government right from the First
Five Year Plan period. A number of
programmes have been launched un-
der Central and Siate sectors to
check soil erosion. Substantial part
of the area under State sector sche-
mes has been treated with contour/
graded bunds, There are other
schemeg like ravine reciamation hill
area bench terraces, afforestation and
other engineering measures. The Cen-
trally-sponsored sector programmes
inter alig includes schemes like (i)
soil conservation in the  catchments
of river valicy projects; (ii) integrat-
ed soil, water and tree conservation
in the Himalayas; (iii) Drought prone
area programme; (iv) reclamation of
alkali and acid soils; (v) control of
shifting cultivation; (vi) protection
of tableiands and stabilisation of ra-
vinous areas; and (vii) social forestiry.
Excepting the first three schemes. the
other schemes stand transferred to
States since 1979-80 as decided Dby
the previous regime.

By 1979-80, an estimated area of
28,40 million hectares wili be covered
by various soil conservation measures
at an expenditure of about Rs. 661
crores. This includes treatment of
about 21.75 milion ha, under State
sector and about 1.85 million ha. un-
der Central sector.
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In the Sixth Plan, a new Centrally
Sponsored  Scheme of Integrated
Watershed Management in the catch-
ments of flood prone rivers in the
Indo-Gangetic Basin has been propos-
ed with an outay of Rs, 90 crores on
50:50 sharing basis for the remaining
period of the current plan with a
view to mitigating the fury of floods.
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SHRI BIRENDRA SINGH RAO: 1
am very happyv that the hon. member
hag drawn the attention of the Gevern-
ment and the House 1o this most im-
portant problem heing faced by the
country and thig problem 1s getting
increasing attention even from world
organisations  As I have stated, we
have various schemeg on hand, but
due to financial stringency, we have
not been able {o tackle the problem
on a very large scale.

So far we have been able to treat
only 13 per cent of the total area
that has been damaged by erosion.
As the hon, member said, it is about
175 miilion hectares and we have
been able to deal only with a part of
the problem. I have mentioned al}
the schemes and we are taking up
further measurese, But I must say
at this juncture that the real need is
a mass awakening for conserving our
natural resources. TUnless the people



in genera] are conscious of the da-
mage that ig being done due to defore-
station  indigcriminate felling of trees
and empioyment of greedy contractors,
this problem cannot be fully tackled
by Government measures, alone,

T wiil not be doing justice if I do not
mention this. Some women in Garh-
wal district—I must cormmmend their
example—when the contractors
reached the jungle area to fell the
trees, embraced the trees and they
offered their bodies to be chopped
off by the hatchet of the greedly con-
tractors %o save their trees, * This is
a sort of consciousness that is to be
created for our flora and fauna and,
1 hope, with the attention that this
Gowvernment is now giving to goil ero-
sion and soil conservation and ©nre-
servation of flora and fauna, this
problem will be solved in due course.

MR. SPEAKER: Much more atten-
tion is needed now.
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SHRI BIRENDRA SINGH RAO: 1
am thankful to the hon, Minister...

AN HON. MEMBER: The hen.
Member.

WMatters under rule 377

SHRI BIRENDRA SINGH RAO: He
might be a Minister also some.day,
why bother? 1 am so much used to
sitting there that everybody seems
to be a Minister. It will take me
time to understand that I am on the
Treasury Benches.

I am thankfui to the hon. Member
for the suggestion, All these points
are under the consideration of the Go-
vernment. As I mentioned earlier.
there are various schemes already
under way for soil conservation and
for plantation of trees in the Mima-
layan region. We have also got our
DPAP programme being implemented.
The reclamation of saline and alkaline
lands is one of the projects.

MR. SPEAKER: Did you say any-
thing about some incentive for the
plantation of trees? -

SHRI BIRENDRA SING§ RAO:
Incentive will be provided under our
new forest policy. That is under con-
sideration, That is another ques-
tion. I need not go into details now,
As T said, we are giving all our atten-
tion to this problem, The DPrime
Minister is very much concerned
about the increasing area being eroded
and our hills being denuded. Forest
will received a arger share ¢f the
Budget, I hope, in future. But the
real need is to make: the people con-
scious of it by educating them, More
of the chipko type of movement is
necessary in the country.

14.43 hrs,
MATTERS UNDER RULE 377

(i) CRISIS OF DRINKING WATER IN BIHAR

SHRI RAMAVATAR SHASTRI
(Patna): Sir, under Rule 877, Iraise
the foliowing matter of urgent pubiic
importance:—

A serious crisis of drinking water
is feared all over Bihar in the coming
months, Although the summer is yet
to set, in, reports from various parts



